203 Papers Lald

SHRI K. N. TIWARY (Bettiah) : Unless
you permit a Member, what he says should
pot go on record.

MR. SPEAKER : 1 have not allowed it.
When Mr. Kundu spoke and Mr. Hem
Barua also spoke, I answered that it would
be conveyed to the Minister. After that I
am not going to allow the other remarks to
8o on record . (/nterruptions) Nothing will
go on record. Papers laid.

PAPERS LAID ON THE TABLE
Reports etc. re. National library, Calcutta
femy agt gaw a1 weawa W wew
prl) (s W@ W) ¢ owems wEw, ®
famfafea ot 1 ©F ow ufq qar-
q2q 9T @Al § :

(1) Fgw Argwdy, FFaArT, qI
aftear afafy (faaF #eaw
2o Flo wdo W ) F7 ufA-
¥z | [Placed in Libaray. See
No. LT—3958/70)

AR ArIHY, FAFAT grES
afvar afnfs & fawrfa) av
N 0 FEEARE v Ay

[Placed in Library. See No.
LT—3959/70)

TUIET qqT FAAME & A=
faga araeel & qX ¥ g
TG FAFAT, F grEed §
Ter A7 WY FT A |
[Placed in Library See No. LT-
3960/70)

ImAw ATEED, FAFAl, F FH-
Tif & = faga grasa 3
wiw & e ¥ afafa (s o
Hraar afufr) &1 sfadeT

(Placed in Library. See No. LT-
3961/70)

AT ATIHLY, FAFAT, gravey
argar afufa Y fasfa o

! v Frgardy w frac
(Placed in Library. See No. LT-
396270]
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Notifications Under All-India
Services Act

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
RAM NIWAS MIRDHA) : 1 beg to lay on
the Table 1 copy each of the following
Notifications (Hindi and English versions)
under subsection (2) of section 3 of the
All India Services Act, 1951 :—

(i) The Eighth Amendment of 1970 to
the Indian Administrative Service
(Pay) Rules, 1954, published in
Notification No. G.S.R. 1075 in
Gazette of India dated the 25th
July, 1970. [Placed in Librory. See
No. LT- 3963/70]

(ii) The Indian Police S=rvice (Appoint-
ment by Promotion) Third Amend-
ment Regulation, 1970, published
in Notification No, G.SR. 1076 in
Gazette of India dated the 25th

July, 1970. [Pl.ced in Library. See
No. LT—3964/70]

(iif) The Indian Administrative Service
{Appointment by Promotion) Third
Amendment  Regulations, 1970,
publishen in  Notification No.
G.S.R. 1077 in Gazette of India
dated the 25th July, 1970. [Placed
in Library. See No. LT—3964
(A)/70]

(iv) The Indian A-ministrative Service

(Fixation of Cadre Strength)
Amendment  Regulations, 1970,
published in  Notification  No.

G SR. 1079 in Gazette of India
dated the 25th July, 1970. [Placed
in Library. See No. LT—3964
(A)/70)

(v) The Indian Police Service (Fixation
of Cadre Stiergth) Fourth Amend-
ment Regulations, 1970, published
in Netification No G.S.R. 1080 in
Gazette of India dated the 25th
July, 1970 {placed in Library. See
No. LT—"965/70]

(vi) The Ninth Amendment of 1970 to
the Indian Police Service (Pay)
Rules, 1954, published in Notifica-
tion N» G S.R 1081 in Gazette of
India dated the 25th July, 1970.
IPlaced in Library. Sec No. LT—
3965/70)



